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u-ntrai Administrative Tribunal
^ I incipal Bench: New Delhi/

CP 280/97 in OA No.1141/97
New De 1 hi „ this t-ha cn tthe 20tf, day of October, 1997

Hi-n ble Di Joss p. Verghese, Viss-rhai rrnar f "lA
Hon ble Shri NL Sahu , Membe/ ^^)

P u r u s h o 11 a m D a s s,
Assistant Cornnussioner of Police
R/o G-4 Typie-V,
New Police Lines,,
Kingsway Camp,
De ]. h i „ .

- - - - Petitioner

(By on.,.P„M„ Ahlawiat proxv for Sh p ki •'^n- iI  ' I or t)n_ L.rL ohreskumar,)

Vs -

Sh. K-Padmanabhaiiah,
Home Secretary,
(JJ-T. Section)
Ministry of Home Affairs,
North Block, New Delhi

(By Advoccite: Shr i N_S,. Mehta)

. Respondents

ORDER (ORAL)
LHorie''ble Dr. Jose P. Verghese, Vice-Chairman (J)]

On behalf of the respondents it is stated that

the order complained against has been complied with. A

copy of the order dated October 17, 1997 has been handed

oVe r to t he pet i t i on e r wi ho appea rs t h ro'u g h p roxy cou n se 1.

In view of this, these contempt of courts

proceedings are dropped and notices discharged.

(N.Sahu)
Member (A)

(D r. Jose P1 Ve rg hes e)
V1 c e - C h a i r m a n (J )
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